IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date : 09.08.2024 ‘

Name of the ' c.cC

Applicant Applied For

ABLAPL (Se
67369/ /09.08.2 |- Order Dtd. 2024- at
L 12024 o214 7686/2 T DAS c.0. 08-07 No-
024 )
- ABLAPL (se
67370/ 109.08.2 |- Order Dtd. 2024- at
2 12024 024 7721 /2 |1C SAHU c.0. 08-07 No-
024 )
[ ABLAPL (Se
67371/ 109.08.2 |- Order Dtd. 2024- at
3 12024 024 77352 |F JENA €.0. 08-07 No-
024 )
- ABLAPL (se
4 67372/ [09.08.2 |- UNMESH ¢ o Order Dtd. 2024- at
2024 024 7797/2 |CHANDRA JENA |~ °° 08-07 No-
024 )
[ ABLAPL (Se
67374/ 109.08.2 |- COURT |Order Dtd. 2024- |BAIL- |at
> |202a4  |024 78462 MK SWAIN €0 lNo. 2 |os-07 1 No-
024 6)
N (Se
BLAPL-
67375/ 109.08.2 COURT |Order Dtd. 2024- at
6 12ona . loaa 658/20 BB MALLICK C.0. [0 |o8o07 Too
24
6)
[ (Se
BLAPL-
67376/ 109.08.2 COURT Order Dtd. 2024- at
7 |202a  |024 1404/2 A PANDA €0 No. 2 |os-06 No-
024
6)
[ (Se
BLAPL-
67377/ 109.08.2 COURT |Order Dtd. 2024- at
8 1oona  loaa 1301/2 KC PANDA C.0. [0 |osooe Too
024
6)
[ (Se
BLAPL-
o [67378/09.08.2 [T /0" IDR. PURUSOTTAM |,  |COURT Order Dtd. 2024- at
2024 024 CHULT Y+ Ino. 2 |08-06 No-
024 6

11067379/ [09.08.2 [BLAPL- [S MOHANTY |C.O. |COURT |Order Dtd. 2024- [BAIL- |(Se




11

12

13

14

15

16

17

18

19

2024  [024 1377/2 NO. 2 |08-06 2 at
024 No-
11)
BLAPL- (Se
67380/ 09.08.2 COURT |Order Dtd. 2024- |BAIL- |at
2024  |024 1622/2 D SAMAL €9 vo. 2 |08-07 1 No-
024
1)
WP (C) - wriT |'5©
67382/ (09.08.2 COURT |Order Dtd. 2024- at
2024 lo2a 14165/ [KN SAHOO C.0- 196, 2 log-07 BRANC |~
2015 H-7
15)
WP (C) - wrrr | (S€
67383/ /09.08.2 COURT |Order Dtd. 2024- at
2024 |24 14166/ KN SAHOO C.0- 56, 2 l0g-07 BRANC |~
2015 H-7
15)
WRIT
BRANC | (Se
WP (C) - I : at
53224/ 82408’2 906/20 [SARADA NAYAK [C. EgURg 8;?3; prd. 2024~ 1pryr no-
24 : SION [105
BENCH )
-1)
WRIT
BRANC | (Se
67385/ (09.08.2 ‘ggé%g SATYAJIT < o, [COURT lorder ptd. 2024- ?DIVI 2
2024  |024 24 BISWAL NO. 2 |08-07 ston 105
BENCH )
-1)
WRIT
WP (C) - CHIEE ERANC ;ie
67386/ (09.08.2 |Tcoct’ | b wrsHRA c.o. |JUSTT Order Dtd. 2024~ |\ o oo
2024  |024 CE'S |08-06
2024 COURT SION [102
BENCH |)
-1)
S~ CHIEF ;ie
67387/ (09.08.2 |1eocn L stvg ¢ o, |JUSTI (Order Dtd. 2024- No-
2024  |024 02 CE'S |08-07 102
COURT |
WP (C) - CHIEE ;ie
67388/ (09.08.2 7o o0 e sTNGH ¢ o |JUSTI Oorder Dtd. 2024- Noo
2024 |024 024 CE'S |08-07 102
COURT |
WP (C) - CHIEE ;ie
67389/ 109.08.2 10503, lak sTNGH . JUSTI |Order Dtd. 2024- No-
2024 |024 024 CE'S |08-07 102
COURT )
12067390/ [09.08.2 WP (C)- [BK SINGH (c.0. [cHIEF |order Dtd. 2024- | |(se




21

22

23

24

25

26

27

28

29

30

2024|024 18286/ JUSTI [08-07 at
2024 CE'S No-
COURT 102
)
— CHIEF ;ie
67391/ 109.08.2 10205 lpk sTNGH JUSTI |Order Dtd. 2024- No-
2024|024 Sooa CE'S 08-07 e
COURT )
W (C) - CHIEF ;ie
67392/ (09.08.2 1o 0 JUSTI |Order Dtd. 2024- ar
2024|024 Sooa CE'S |08-05 e
COURT )
(Se
CHIEF
67393/ [09.08.2 |0 JUSTI |Order Dtd. 2024- o
2024 |024 o CE'S 08-06 e
COURT )
(Se
CHIEF
CRLMP- at
67394/ [09.08. JUSTI |order Dtd. 2024-
2024  [024 3222/2 RK BISOL CE'S [08-06 ng
COURT :
- CHIEF ;ie
67395/ (09.08. JUSTI |order Dtd. 2024-
2024|024 776/2015 MOHANTY CE'S [08-07 e
COURT )
(Se
CHIEF
CRLMP- at
67396/ |09.08. JUSTI |Order Dtd. 2024-
2024|024 L137/2 B MISHRA CE'S 08-07 oS
COURT )
(Se
CHIEF
CRLMP- at
67397/ |09.08. JUSTI |Order Dtd. 2024-
2024|024 $721/2 |1 HOHANTY CE'S 08-07 oS
COURT )
(Se
CHIEF
CRLMP- at
67398/ |09.08. JUSTI |Order Dtd. 2024-
2024 024 115072 [PK MOHANTY CE'S |08-07 oS
COURT )
(Se
CHIEF
67399/ |09.08.2 TR L JUSTI |Order Dtd. 2024- o
2024|024 4 CE'S |08-07 e
COURT )
FAO- CHIEF (Se
ggggl/ 02,087 1346720 |s samoo gustr [Jrdsr Prd. 2024 at
24 CE'S No-




31

32

33

34

35

36

37

38

39

40

41

COURT 102
)
RO CHIEF ;ie
67402/ (09.08. JUSTI |0rder Dtd. 2024-
2024 024 227/20 S SAHOO CE'S [08-06 T82
COURT )
(Se
CHIEF
BLAPL- at
67403/ /09.08. JUSTI |Order Dtd. 2024-
2024|024 281/20 RANJRN DAS CE'S |08-08 oS
COURT )
(Se
67426/ 109.08.2 "E{C) = lppaMOD KUMAR COURT |1 Ger Dtd. 2024- at
2024 024 18553/ | couT NO- 1hg-07 No-
2024 10 102
)
(Se
BLAPL- COURT at
§S§Z7/ 82408’ 1392/2 |BALARAM SINGH NO. gg?ﬁg ptd. 2024~ No-
024 10 102
)
ABLAPL COURT (ie
67428/ 09.08.2 - PRAMOD KUMAR o Order Dtd. 2024- o
2024 |024 4743/2 [ROUT * |os-06 ©
10 102
024
)
(Se
FAO- COURT at
§7526/103.08.2 A |0 oo ST forder pra. 2024 | 3¢
24 10 102
)
WP (C) - COURT wrIT |'°€
67430/ 109.08. 16562/ |J.D. MUDULT NG Order Dtd. 2024- BRANC at
2024 (024 12-18 No-
2024 23 H-7
18)
WP (C) - COURT wrIT | o€
67431/109.08.2 [yl oo panry v |order ptd. 2024- |10 jat
2024 |024 08-07 No-
024 23 H-4
37)
(Se
FAO- COURT
67432/ 109.08. Order Dtd. 2024- at
s02a lona 346/20 |S HUSSIAN No. | eThe e
24 23
37)
WP (C) - COURT wrIT |'5€
67433/ 109.08.2 ool L v |orcer ptd. 2024- |10 . jat
2024 |024 08-07 No-
024 23 H-4
37)
WP (C) - COURT (Se
67434/ /09.08. 18365/ HRUSIKESH NO Order Dtd. 2024- at
2024 (024 004 . [TRIPATHY o3 |08-06 No-

37)




42

43

44

45

46

47

48

49

50

51

52

53

54

(Se

67435/ [09.08. ?gég}; N.K. ;gURT Order Dtd. 2024- giigc at
2024 |024 SATAPATHY * |09-18 No-
024 23 H-2 |
WP (C) - COURT wriT | (°€
67436/ 109.08.2 |1oo 0 |0 o b v |orger ptd. 2024- |1 . jat
2024 |024 08-07 No-
2024 23 H-5
22)
WP (C) - COURT writT | (5€
67437/ 109.08. 13331/ KHAGESWAR NO Order Dtd. 2024- BRANC at
2024 |024 BEHERA * 08-07 No-
2024 23 H-3
11)
WP (C) - COURT (Se
67438/ 109.08.2 |/ oo IHRUSIKESH . Order Dtd. 2024- at
2024 |024 TRIPATHY * |os-06 No-
2024 23
11)
WP (C) - COURT wriT | (°€
67439/109.08.2 |70 000 b 0 prewar v |order ptd. 2024- |10 jat
2024 |024 08-07 No-
015 23 H-2
45)
WP (C) - COURT wriT | (5€
gg;jl/ 82408’ 10659/ |[P.CH. DAS NO. ggfgz Dtd. 2024- |eaNC ;2_
2014 23 H-6
16)
MISC. |(Se
67442/ 09.08. gg?/zo T K. BARIK EgURT Order Dtd. 2024- |APPEA \at
2024 |024 s B 5 |08-07 L No-
SEC. |9)
) MISC. |(Se
67443/ [09.08. gig/zo s % sAHOO ;gURT Order Dtd. 2024- |APPEA |at
2024 |024 > B s [11-13 L No-
SEC. [2)
(Se
WP (C) - COURT B
67444/ 109.08.2 |10’ | e o0 v, |orcer ptd. 2024 at
2024 |024 08-07 No-
2024 23
2)
(Se
WP (C) - COURT B
67445/ 109.08. 17771/ |BHOJARAJ SETH NO. Order Dtd. 2024 at
2024 |024 08-07 No-
2024 23
2)
(Se
WP (C) - WRIT
67446/ (09.08. COURT |Order Dtd. 2024- at
2004 loaa 23207/ |[R.K. ROUT vo. 1 looeos BRANC |°°
2023 H-1
49)
(Se
BLAPT—
67447/ (09.08. COURT Order Dtd. 2024- |BAIL- |at
2024 024 8576/2 A K NAYAK NO. 1 |08-06 1 No-
023
4)
67448/ 09.08.2 |VEC(OA COURT |Order Dtd. 2024- |9* (Se
2024 024 ) — BIKRAM SAMAL NO. 1 los-06 Branc |at
80/201 . h No-




| 9 1)
BLAPL- (5e
55 67449/ 109.08. 14379/ MADAN MOHAN COURT |Order Dtd. 2024- BAIL- at
2024 024 DAS NO. 1 108-02 1 No-
2023
4)
- WP (C) - wrIT |°€
67450/ 109.08. COURT |Order Dtd. 2024- at
56 2002|024 17333/ |S C D DASH %o, 1 los—os BRANC | ~_
2024 H-8
43)
B BLAPL- (Se
67451/ 109.08. COURT |Order Dtd. 2024- BAIL- |at
57 2024 024 12004/ |A. PATTANAIK NO. 1 los—o08 > No-
2023
9)
67452/ [09.08.2 "E(C)- COURT |Order Dtd. 2024- ;ie
812024 |024 18914/ 18 K MOHANTA NO. 1 |08-08 No-
2024
9)
N (Se
BLAPL-
67453/ (09.08. COURT |Order Dtd. 2024- |BATL- |at
912024 |024 6438/2 R.K. MALLICK NO. 1 |08-07 1 No-
022
4)
[ S
oo 67454/ 09.08. ?géi;; K. MOHANTA COURT |Order Dtd. 2024- ;te
2024|024 K NO. 1 08-08 No-
2024
4)
B W (C) - (Se
61 67455/ 109.08. 17894/ SATYA PURNA COURT |Order Dtd. 2024- at
2024 024 PANDA NO. 1 |08-07 No-
2024
4)
[ S
o, 67456/ |09.08. ?gég;; — COURT |Order Dtd. 2024- ;te
2024|024 NO. 1 08-07 No-
2024
4)
- WP (C) - wriT |°€
5367457/ (09.08.2 [12 00" |AUROBINDA COURT [Order Dtd. 9999- |15 lat
2024|024 SAHOO NO. 1 |12-31 No-
2024 H-6
25)
[ S
c4|67458/ [09.08. ?Ségi; A sAHOO COURT |Order Dtd. 2024- ;te
2024 (024 NO. 1 |08-07 No-
2024
25)
[ WPC (OA on (Se
67459/ 109.08.2 |) - COURT |Order Dtd. 2024- at
6512024  |024 1167/2 [t R ROUTRAY NO. 1 |08-06 ﬁra“c No-
019 1)
o 67460/ 09.08. ?gég;; cs MALLICK COURT |Order Dtd. 2024- ;ie
2024 024 NO. 1 08-07 No-
2024
1)
- _l67461/[09.08.2 [wp(C)- COURT |Order Dtd. 2024- (se
6712024 024 18867, [T K MOHANTY NO.  |08-07 at




68

69

70

71

72

73

74

75

76

77

78

79

2024 23 No-
1)
(Se
WP (C) - COURT B
67462/ 09.08. 17282/ |PK MISHRA C. NG Order Dtd. 2024 at
2024 |024 08-07 No-
2024 23
1)
WPC (OA (Se
COURT OA
67463/ (09.08.2 |)- Order Dtd. 2024- at
2024 024 13092 |5 R MOHAPATRA |C. gg' 08-06 ﬁranc No-
019 1)
(Se
WP (C) - COURT B
67464/ /09.08. 18984/ |H.K. MOHANTA |C. NG Order Dtd. 2024 at
2024 |024 08-08 No-
2024 23
1)
CRLMC- COURT crimI |‘5€
23325/ 82408’ 5323/2 [R.R. NAYAK C.0. |NO. gg?ﬁg ptd. 2024- yap EE_
023 23 MISC |1
WPC (OA (Se
67466/ (09.08.2 |)- M/S SOBHANA | EgURT Order Dtd. 2024- gianc at
2024 024 1982/2 |SAHOO Uty |08-06 . No-
019 1)
WPC (OA (Se
67468/ (09.08.2 |)- s Navax . ESURT Order Dtd. 2024- gianc at
2024 |024 1168/2 7" Uy 0s-06 . No-
019 1)
BLAPL- COURT (Se
67469/ (09.08.2 | 0 0| o . o Order Dtd. 2024- |BAIL- |at
2024 024 . * 108-07 1 No-
024 23
5)
CRLMC- COURT crimI |‘5€
33320/ 82408' 5222/2 |ANITA PANDA  [C.O. |NO. gg?ég ptd. 2024- yap ;z_
023 23 MISC | ]
WPC (OA (Se
67471/ 109.08. ) — S.R. c ESURT Order Dtd. 2024- gianc at
2024 024 1310/2 [MOHAPATRA : * |os-06 No-
23 h
019 1)
_ (Se
67472/ (09.08. §Z§§32 oK PATT . ;gURT Order Dtd. 2024- at
2024 024 : * 108-07 No-
024 17
1)
CRLMC- COURT crimr | (€
23323/ 82408' 2385/2 [P K MOHANTY [C.0. |NO. gg?gg ptd. 2024~ yap ;2_
023 17 MIsC |1
WPC (OA (Se
67474/ 09.08.2 |)- M/S SARITA COURT |yrder ptd. 2024- [9 at
2024 024 732/20 PANDA, P.N. C. NO. 08-06 Branc No-
PATTNATK 17 h
19 1)
18067475/ [09.08.2 [CRLMC- [M K MOHANTY  [C.0. [COURT |Order Dtd. 2024- |CRIMI |(Se




81

82

83

84

85

86

87

88

89

90

91

92

2024 024 2385/2 NO. |08-06 NAL  |at
023 17 MISC |No-
1)
CRLMC- COURT crimr | (°€
23326/ 82408' 2385/2 M K MOHANTY NO. gg?gg Dtd. 2024- |ap ;t_
023 17 MISC 1?
BLAPL- COURT (Se
67477/ (09.08. Order Dtd. 2024- [BAIL- \at
12426/ |A.K. BEHERA NO.
2024 (024 02-16 2 No-
2023 17
7)
CRLMC- COURT crimr | (5€
23328/ 82408' 2291/2 [B.S. SWAIN NO. gg?gi Ptd. 2024= \onp ;2_
024 17 MISC S
WP (C) - COURT (Se
67479/ (09.08.2 |10, AMIYA KUMAR o Order Dtd. 2024- at
2024 |024 SWATN © 08-07 No-
2024 17
7)
CRLMC- COURT crimr | (5©
67480/ 109.08. 5134/2 SESHADEV NO Order Dtd. 2024- NAL at
2024 (024 023 BISWAL i 08-07 1oc TT—
WP (C) - COURT (Se
67481/ 09.08.2 |/ o, ASHISH KUMAR . Order Dtd. 2024- at
2024 (024 NAYAK © 08-07 No-
2024 17
4)
WP (C) - COURT wrIT | o€
67482/ (09.08.2 |7, 7 " [BIJAY KUMAR o Order Dtd. 2024- |Li-. lat
2024 (024 MOHANTY © 08-07 No-
2024 17 H-3
28)
_ (Se
67483/ [09.08.2 |"E(C) COURT |5 rder Dtd. 2024- at
17924/ N K ROUT NO.
2024 (024 08-08 No-
2024 17
28)
(Se
WP (C) - COURT B
67484/ 109.08. 18092/ M R ROUTRAY NO. Order Dtd. 2024 at
2024 (024 08-08 No-
2024 17
28)
_ (Se
67485/ [09.08.2 |"E(C) COURT |5 rder Dtd. 2024- at
18448/ N K ROUT NO.
2024 (024 08-08 No-
2024 17
28)
S
67486/ (09.08. ?géii; S COURT |Order Dtd. 2024- ;te
2024 |024 NO. 1 |08-08 No-
2024
28)
WP (C) - (Se
67490/ 09.08.2 |1 o~c  IMANAS RANJAN COURT |Order Dtd. 2024- at
2024 (024 094 | |SAHOO NO. 1 |08-06 No-

28)




93

94

95

96

97

98

WP (C) -

(Se

67491/ (09.08. COURT Order Dtd. 2024- at
2024|024 17950/ 1B. K. MISHRA NO. 1 |08-06 No-
2024
28)
67492/ 109.08.2 |"E (&)~ COURT |Order Dtd. 2024- ;ie
2024|024 18414/\J. ROUT NO. 1 |08-06 No-
2024
28)
67493/ [09.08.2 [T (C)~ COURT |Order Dtd. 2024- ;ie
2024|024 18436/ 8. K. SWAIN NO. 1 |08-06 No-
2024
28)
67495/ [09.08.2 [T (C)~ COURT |Order Dtd. 2024- ;ie
2024|024 18435/ 1B. K. SWAIN NO. 1 |08-06 No-
2024
28)
WRIT
BRANC | (Se
WP (C) - m at
33326/ 82408’ 9931/2 |M. MISHRA ESURE gg?ﬁ; Ptd. 2024~ 1 p1v1 INo-
023 : STON |103
BENCH |)
-1)
WRIT
BRANC | (Se
WP (C) - _m at
23327/ 82408‘ 9942/2 |M. MISHRA ESURT gg?gi Ptd. 2024= [ h1y1 INo-
023 : STON |103
BENCH |)
-1)
(Se
67498/ (09.08.2 |oLMC™ RANMESH COURT |Order Dtd. 2024- 2t
2024|024 2825/2 |CHANDRA NO. 1 |08-07 No~
024 MAHARANA : 103
)
(Se
CRLMC- COURT at
33329/ 82408' 2153/2 |n. SUNDARAY NO. 2 gg?gg ptd. 2024~ No-
024 OLD 103
)
CRLMC- COURT crimr | (€
33220/ 82408' 2658/2 [R.K. BARIK NO. 2 gg?gg ptd. 2024- yap ;t_
024 OLD MISC 7?
CRLMC- COURT criMr | '5©
23221/ 82408' 2218/2 |S.K.LENKA NO. 2 gg?gz Ptd. 2024= 1ap, ;2_
024 OLD MIsc |3
WP (C) - COURT (Se
67502/ |09.08. PRADEEP KUMAR Order Dtd. 2024- at
2024|024 18130/ |oay, NO. 2 168 06 No-
2024 OLD

7)




(Se

CRLMC- COURT
67503/ (09.08.2 | /U0 | o aRay No. 5 lorder Dtd. 2024- at
2024 (024 09-25 No-
024 OLD
7)
CRLMC- COURT crimr | (°€
23224/ 82408’ 1719/2 |P.K. MOHANTY NO. 2 ggfgz Dtd. 2024- lap ;E_
024 OLD MISC | S
WP (C) - COURT writT | (5€
67505/1109.08.2 13013, b k. MOHANTY No. |0rder Dtd. 2024- |op,nc 2t
2024 (024 08-26 No-
2023 16 H-3
13)
_ (Se
67506/ 109.08.2 |"E(C) COURT |5 rder Dtd. 2024- at
18019/ |[R. DAS NO.
2024 (024 08-06 No-
2024 16
13)
_ (Se
67507/ [09.08.2 |"E(C) COURT |5rder Dtd. 2024- at
18019/ K. BEHERA NO.
2024 (024 08-06 No-
2024 16
13)
WP (C) - COURT wriT | (5€
67508/ 109.08. 5801/2 |R.C. MUDULI NG Order Dtd. 2024- BRANC at
2024 (024 09-09 No-
024 10 H-5
32)
_ (Se
67509/ [09.08.2 |"E(C) COURT |5rder Dtd. 2024- at
17474/ B. K. SWAIN NO.
2024 |024 08-06 No-
2024 10
32)
LAA- COURT FIRST | o€
67510/ 109.08. Order Dtd. 9999- at
sooa  loza 32/201 |S. BISWAL no. 257 APPEA 2"
9 16 L
5)
(Se
WP (C) - COURT B
67511/ (09.08.2 |Toocr |0 cauar v |orcer ptd. 2024 at
2024 (024 09-06 No-
2024 10
5)
LAA- COURT FIRST |(°€
67512/ 109.08. Order Dtd. 2024- at
0o oz 48/202 |G.D. SINGH NO.  [ioo0s APPEA 2"
2 16 L
5)
WP (C) - COURT (Se
67513/ (09.08.2 |1 -7 [PITABMAR o Order Dtd. 2024- at
2024 |024 BEHERA * 08-07 No-
2024 16
5)
MATA- FIRST |(°€
67514/ 109.08. COURT |Order Dtd. 2024- at
2024 |24 74/202 |S.S.BISWAL NO. 1 103-14 APPEA |~
0 L
1)
MATA- FIRST |(Se
67515/ 109.08. COURT |0Order Dtd. 2024-
2024 |o2a %;2/20 S.S.BISWAL NO. 1 08-08 iPPEA ;2_




m | 5
WP (C) - COURT (Se
1167516/ 09.08.2 |[ooc. |SANJAY KUMAR o Order Dtd. 2024- at
7 2024 024 SAHU © 08-07 No-
2024 10
1)
B WP (C) - COURT (Se
1167517/ /09.08. 19161/ [B.R. SENAPATT NO. Order Dtd. 2024- at
8 |2024 024 09-03 No-
2024 10
1)
B _ (Se
1167518/ |09.08. ?gii;/ RAKASH ESURT Order Dtd. 2024- at
9 2024 024 * 08-07 No-
2024 10
1)
12167519/ [09.08.2 ")~ COURT |Order Dtd. 2024- ;ie
0 2024 |024 18786/ |T.K. NAYAK NO. 1 |08-08 No-
2024
1)
[ WRIT
BRANC | (Se
12167520/ 109.08.2 |"P{S) " lasHok KUMAR COURT | der Dtd. 2024- |1 at
1 2024 [024 3898/2 | aH00 NO. 2 1hg_16 (DIVI No-
021 OLD STON |112
BENCH |)
-2)
[ (Se
WP (C) - COURT B at
;2 gggjl/ 82408’ 17379/ |P. K. SWAIN NO. 2 8;?3; ptd. 2024 No-
2024 OLD 112
)
(Se
BLAPT,~ COURT at
éz 23222/ 82408' 1553/2 |SURENDRA DAS NO. 2 gg?gg ptd. 2024~ No-
024 OLD 112
)
(Se
WP (C) - COURT B at
22 23223/ 82408' 17523/ B. K. SWAIN NO. 2 gg?gg ptd. 2024 No-
2024 OLD 112
)
(Se
WP (C) - COURT B at
éz 23234/ 82408' 17960/ B. K. SWAIN NO. 2 gg?g; ptd. 2024 No-
2024 OLD 112
)
(Se
12 67525/ 09.08. ?gégé; SANTOSH KUMAR EgURg Order Dtd. 2024- ;E_
6 |[2024 024 2054 [BRAHMA oLy~ |08-06 1o
)
CRLLP- COURT (Se
1267526/ (09.08.2 |00 | oAy No. o [order Dtd. 2024- |BATL- |7
7 2024 024 08-06 2
3 OLD No-




[ ] 11)
CRLLP- COURT (Se
12167527/ 09.08.2 |00 | o panr No. 5 lorder Dtd. 2024- [BAIL- [at
8 2024 024 B © < 108-06 2 No-
3 OLD
11)
N CRLMP- COURT wriT | (°€
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